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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
OA No. 109 of 2022
IN THE MATTER OF:

Vivek Kamboj & Anr. ...Applicants
VERSUS
Union of India and ors. ...Respondents
ADDITI THE APP T

I, Vivek Kamboj, S/o Y. P. Kamboj, aged about 51 years, R/o C-579, Sushant
Lok-I, Gurugram, Haryana, presently at New Delhi, do hereby solemnly

affirm and declare as under:

1. That I am the Applicant No. 1 in the above titled application and
conversant with the facts and circumstances of the case and
competent to swear this affidavit.

2. That the above-titled Original Application was filed bringing to the
notice of the Hon'ble Tribunal dumping of municipal solid waste in
forest areas of Aravallis and discharging of leachate in surrounding
areas of Bandhwari landfill site in District Gurugram, Haryana. It was
submitted that this action of dumping of waste and discharging
leachate is not only in violation of the Solid Waste Management Rules,
2016, Forest (Conservation) Act, 1980, Punjab Land Preservation Act,
1900 but also in violation of several directions including Order dated
07.04.2021 of this Hon'ble Tribunal passed in O.A. No. 415 of 2015,
O.A. No. 514 of 2018 and O.A. No. 606 of 2018. That this act of
dumping of waste and discharging leachate is also causing
irreversible damage to the ecology and environment of the Aravallis
as well as causing nuisance to the people living in the Bandhwari
village.

3. That vide IA No. 757 of 2023 filed on 07.10.2023 in the present

Original Application, the Applicant had highlighted the deteriorating
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condition in and around the Bandhwari landfill site and sought urgent
directions keeping in mind the situation on ground:

i. Fresh waste is still being dumped at Bandhwari landfill in
violation of the Order dated 23.09.2022 of this Hon'ble
Tribunal. This waste has caught fire on multiple occasions due
to lack of segregation and consequent release of toxic gases.

ii. Dumping of waste in the adjoining Aravalli forest land, in
violation of the Forest (Conservation) Act, 1980. Dumping of
waste on forest land has continued even after passing of the
Order dated 23.09.2022 of this Hon’ble Tribunal.

iii. Leachate is seeping from the waste into the nearby watering
holes used by wild animals (artificially constructed structures
used by wild animals for drinking water), including leopards
possibly leading to multiple cases of death of leopards.

iv.  Leachate is flowing towards the Bandhwari village, located at
a distance of less: than 1 kilometre and getting collected in a
low lying area, causing health issues and nuisance to the
people living in the area.

v. Discharge of leachate from Badhwari landfill is not only flowing
into the Aravalli forest land but also contaminating the
groundwater by flowing into nearby water bodies.

vi. The authorities have failed to take action on the basis of the
representations sent by the Applicants highlighting multiple
violations.

4. That during the hearing held on 10.10.2023, the Hon’ble Tribunal had
asked the Applicant to provide feasible solutions to the issue of
mismanagement of waste in Gurguram, Haryana.

5. That by way of this Additional Affidavit, the Applicant wishes to
highlight the non-compliance with the provisions of Solid Waste
Management Rules, 2016 with respect to segregation of waste at

source by the waste generators IN Gurugram District. Rule 4 of the
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Solid Waste Management Rules, 2016 makes it a responsibility of the
waste generator to undertake waste segregation at source:

“4. Duties of waste generators.- (1) Every waste
generator shall,- (a) segregate and store the waste
generated by them in three separate streams namely bio-
degradable, non biodegradable and domestic hazardous
wastes in suitable bins and handover segregated wastes
to authorised waste pickers or waste collectors as per the
direction or notification by the local authorities from time
to time."”
It is submitted that if such waste segregation at source is undertaken

and in-situ composting of waste is done, such waste would not be
required to be sent to Bandhwari landfill, thereby reducing the stress
of the landfill and the consequent issues arising out of it.

That the Applicant had filed an RTI dated 17.11.2020 seeking
information on segregation of waste by bulk waste generators
present in Zone 1, Zone 2, Zone 3 and Zone 4 at Gurugram and also
to receive detailed information on the number of challans and notices
that has been issued by the Municipal Corporation of Gurugram for
non-compliance with the Solid Waste Management Rules, 2016.
That in the reply to the RTI Application, it was informed that there
are about 28 Bulk Waste Generators who do not have a composting
facility however, no challan had been issued to them. It was also
informed that out of 145 bulk waste generators in Zone 3 of
Gurugram, only 63 have composting units. While in Zone 4, there are
only 31 composting units.

Copy of the RTI Reply dated 25.01.2021 is annexed herewith as
ANNEXURE A-1.

That there are 1200 residential societies in District Gurugram, as per
the information provided by Joint Director, Department of Industries

and Commerce.
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Copy of email dated 15.11.2022 received from the Joint Director,
Department of Industries and Commerce is annexed herewith as
ANNEXURE A-2.

10.It is submitted that as per an article titled “Fines on bulk waste
generators to be linked to water bills" dated 17.08.2023 published in
The Times of India, out of these 1200 residential societies, only 200
residential societies are composting wet waste within their premises,
which is not more than 17% of total residential complexes. The

newspaper article states:

“In April, the Centre for Science and Environment (CSE)
had said MCG needs to map BWGs as the numbers
currently identified are underestimated. The civic body
had identified 614BWGs — such as gated communities,
institutions, hotels and restaurants in an area over 5,000
sgm — in the city. Of these, just around 200 — around
one-third — are composting wet waste within their
premises, CSE had said in a report.”
(Emphasis supplied)
Copy of article titled " Fines on bulk waste generators to be linked to
water bills" dated 17.08.2023 published in The Times of India is

annexed herewith as ANNEXURE A-3.

11.1t is submitted that this information is only pertaining to bulk waste
generators with respect to residential societies and no information is

provided with respect to other waste generators in the area.

12.That in this regard, seeking compliance with the Solid Waste
%\M Management Rules, 2016, the Applicant herein had also filed Original
\ Application No. 136 of 2022 before the Hon'ble Tribunal in which non-

compliance with the provisions of Solid Waste Management Rules,
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2016 with regard to segregation of waste by waste generators and

in-situ composting was highlighted.

13.That the Applicant had contended in Original Application No. 136 of
2022 that due to lack of segregation of waste by waste generators
and absence of in-situ composting, stress on Bandhwari landfill is
increasing because unsegregated waste is reaching the Bandhwari
landfill. This in turn is leading to contamination of groundwater of
nearby villages by discharge of leachate from the landfill, which is

ultimately getting mixed with groundwater.

14.That vide Order dated 21.02.2022, the Hon'ble Tribunal directed the
Municipal Corporation of Gurugram to take action against the

violators:

“2. In view of the above grievance the Gurugram
Municipal Corporation is directed to look into the
grievance of the applicants and take appropriate action

in accordance with law following due process.”

Copy of the Order dated 21.02.2022 of this Hon’ble Tribunal in Original
Application No. 136 of 2022 is annexed herewith as ANNEXURE A-

4.

15.That the Applicant had sought execution of this Order by filing an
Execution Application No. 31 of 2022. The Hon'’ble Tribunal in Order
dated 19.10.2022 referred to Original Application No. 172/2021 titled
Poonam Yadav v. M/s Ecogreen Energy Pvt. Ltd. & Ors. wherein the
Hon'ble Tribunal constituted a monitoring Committee to ensure
compliance with provisions of Solid Waste Management Rules, 2016

&‘\éﬁ( and also directed deposition of Rs. 100 crores in a ring fenced account

for compliance measures.
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16.That accordingly, the Hon’ble Tribunal directed Municipal
Corporation, Gurgaon to verify the factual position and to take action,

if any violation is found.

Copy of the Order dated 19.10.2022 of this Honble Tribunal in
Execution Application No. 31 of 2022 is annexed herewith as

ANNEXURE A-5.

17.1t is submitted by the Applicant that if Municipal Corporation of
Gurugram complies with the direction of this Hon'ble Tribunal in OA
No. 136 of 2022 and Execution Application No. 31 of 2022 and
ensures that the waste generators undertake segregation of waste
and in-situ composting, then the burden on Bandhwari landfill is likely
to reduce. This in turn will lead to reduction in production and
discharge of leachate, which is contaminating the groundwater and

watering holes for wild animals around the Bandhwari landfill.

18.That in light of such non-compliance with the Order of this Hon'ble
Tribunal, the Applicant had sent an email dated 18.11.2022 to the
authorities, which was further forwarded to the Haryana Pollution

Control Board for compliance on 24.11.2022.

Copy of the email dated 18.11.2022 and 24.11.2022 is annexed

herewith as ANNEXURE A-6 (COLLY).

19.That however, since only a small number of residential complexes in
Gurugram District are undertaking segregation of waste and in-situ
composting, and the Municipal Corporation of Gurugram has failed to
take action against them, in clear violation of the Orders of this
Hon’ble Tribunal, the waste is ultimately being sent to Bandhwari
landfill.
@\&k 20.That this is not only increasing the stress on the landfill but also, due

to lack of segregation and scientific management of waste, issues
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such as foul smell, leachate discharge into drinking water, instances

of waste catching fire, death of wild animals have arisen.

21.Therefore, directions may be issued by this Hon'ble Tribunal to the
authorities to ensure that compliance with the directions given in OA

No. 136 of 2022 is done, which will reduce the burden on Bandhwari

gt

DEPONENT

landfill.

VERIFICATION

I the above-named deponent, do hereby verify that the contents of the
above Affidavit are true and correct to the best of my knowledge and

belief. No part of it is false and nothing material has been concealed

therefrom.
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ANNEXURE-A/2

Application under Section 6 and 7(5) of the RTI Act, 2005
(2020111711514)

Date: 17/11/2020

To,
SPIQO/SSI MCG
MUNICIPAL CORPORATION, GURGAON
CITIZEN FACILITATION CENTER
Receiving No. 1190
Date: 17/11/2020, Time:
Fees Paid Via:

A. Full name of the Applicant: VAISHALI RANA

B. Address: 1403, T-10, VALLEY VIEW ESTATE, GWAL PAHARI, GURGAON-
FARIDABAD ROAD, GURGAON - 122003, Ph No.: 9899078299

C. Matter of Information: Under SWM 2016 Rules, Number of BWGs

composting, segregating & number of Challans issued by MCG.

Through Present application, the applicant desires the following information:

1) Number/list/details of Challans issued to BWGs for not segregating &
composting, year wise in 2018, 2019 & 2020,

2} Challan amount/details (BWG wise} MCG received from BWGs in year 2018,
2019, 2020.

3) Number of notices issued by MCG to BWGs in 2018, 2019 & 2020 with
details of BWGs to whom notice was served.

4) Number/list of BWGs composting, year wise in 2018, 2019, 2020.

5) List of BWGs under MCG jurisdiction (Residential + Commercial + Urban
villages) as of 2020.

6) Projection/Target to be achieved by MCG, regarding new composting units

to be installed by BWGs, if any, in year 2020, 2021.

Sd/- Vaishali Rana

//TRUE TYPED COPY//
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First Appeal Application
under Section 19(1) of the RTI Act, 2005

Dt. 4% Jan. 2021

To,
First Appellate Authority,
1C-2,
MCG

Sir,

SUBJECT:- First Appeal Application against RTI No. 2020111711514
dt. 17t Nov. 2020

1. That Applicant desires to file for the *First Appeal’, basis the following

grounds:

NO INFORMATION HAS BEEN PROVIDED SINCE 17/11/2020 DESPITE
PROCEDURAL STIPULATED TIME PERIOD OF 30 DAYS regarding
numbers of BWGs composting, segregating & number of notices /

challans issued by MCG under SWM, 2016.

MUNICIPAL CORPORATION, GURGAON
CITIZEN FACILITATION CENTER

Receiving No. 10

Date: 4/1/21, Time:

Sincerely,

Sd/- Vaishali Rana
(VAISHALI RANA)
Mob. No. 9899078299

Email id: vaishali2013.vrc@gmail.com

//TRUE TYPED COPY//
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From FAA-cum-Joint Commissioner-11
Municipal Corporation, Gurugram.
T SPIO-cum-SSI-1,11IILIV,
Municipal Corporation, Gurugram.
No. FAA/L.C-II/RTI/MCG/2021/ S 1§81 Dated:13.01.2021
Sub: 12t appeal under R.T.1 Act-2005 of Sh. Vaishali Rana, application no,

2020111711514 dated 17.11.2020. 1% appeal application received

dated 04.01.2020 through CFC, MCG.

The applicant vide application dated 17.11,2020 received through CFC,
MCG requested to provide information under RTI Act. You have failed to supply the
information within the stipulated time of 30 days. Consequently the applicant fited 1+
appeal. Please find enclosed herewith a copy of RTI application with 1% appeal
application received from CFC is hereby sent to your office with the direction to appear
for personal hearing on dated 25.01.2021 at 12:00 Noon.

FAA-cum-Joint Commissioner-I}
Municipal Cerparation, Gurugram,
Endst No. FAA/).C-11/RTI/MCG/2021/ 51§ § Dated:13.01.2021
A copy Is forwarded to Sh. Ms. Vaishali Rana, 1403, 7-10, Valley View
Estate, Gwal Pahari, Gurugram-Faridabad Road, Gurugram (Mob. 9899078299) . You
are requested to appear for personal hearing on dated 25.01.2021 at 12:00 Noon
before FAA-cum-Joint Commissioner-1, Municipal Corporation, Buillding, Opposite Civil

Hospital, Gurugram.

o

FAA-cum-Jloint Commissioner-11
Municipal Corporation, Gurugram

2 : g.gov.in/ Toll free No. 18001801817
: RATION BUILDING, OPP. CIVIL HOSPITAL, GURUGRAM
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BWG Notice issued details Zone - 3

Sr.No. |Name of AWA Address Notice Date [Challan to be |Receiver |Mobile No. Reply
issued date  Iname
-1 Aardee Mall - Aardes Mall 9811837071
2 Contral Arcade Central Arcade 0124-4256566
3 Central Plara Mall Central Plaza Mall &/8/2020 21/8/2020 0124-4010001
-8 - DLF Beverly Park 1 Rﬁ Bevecly Plr!i 1 6/8/2020 21/8/2020 0124-4011757 Challan on 27/08/2020 -~
—15 DLF Clty Center Mall DLF City Center Mall 9811094514
6 OLF City Club DLE City Club 1/8/2020 16/8/2020 9958171580
7 DLF City Club DLF City Club 1/8/2020 16/8/2020 9958171580
a DI F Cross Poiny Mall DLF Cross Point Mail a/8/2020 19/8/2020 0124-4272359
-19 |DOLF Grand Malt DLF Grand Mall 9718649165
10 DLF Star Tower DLF Star Tower 8/8/2020 23/8/2020 8778707207
11 DT City Center Mall DT City Center Mall 4811084514
DT Mall 0T Mall 6/8/2020 _ |21/8/2020 9990323158
= |Global Foyer - w. ;: | Glbal - ... |e/af2020  |21/8/2020 4550453047
Gurgaon Central Mall Gurgaon Central Mall 6/8/2020 21/8/2020 8851528351
HUDA Gymkhana Club HUUA Gymkhana Club 25/8/2020 _|Due Date 9650435127
JMD Regend Square IMD Regend Squarg 24/8/2020 |8/9/2020 98117719247
N 21/8/2020 |5/9/2020 7503630023
18 Kingdom of Dreams Xingdom of Oreams
19 P‘Gs'uma_g‘" Mall . MGF MegaCity Malt 9910208297
26 IMGF Megapolis Mall MGF Megapolis Mall 4/8/2020 _[19/8/2020 9015192403
£ FAGF Metropolitan Mall { _ [MGF Metropolitan Mali 7/9/2020 9871449911
22 MGF Plaza Mall MGF Plata Mall 25/8/2020 |9/9/2020 B3B4847484
i3 One Morizon Center One Horizon Center 10/8/2020 |25/8/2020 9910655449
y_ 24 Sahara Grace . Sahara Grace 6/8/2020  121/8/2020 9971915606
25 5 k{SaharaMall T . f Sahara Malt 6/8/2020 _[21/8/2020 0124-4304300
36 [Senior Mall Senior Mall
27 Super Mart 1 &2 Super Mart 1 &2 4/8/2020 19/8/2020 9871344423
28 The Ambience Mall The Ambience Mall
=128 Two Horizon Canter Two Horizon Center 10/8/2020 _|25/8/2020; 9958120716
30 Vatika First Indla Place Vatika First Indla Place 11/8/2020 |26/8/2020 B826897255
31 Vipul Agora Vipul Agota 6/8/2020  |21/8/2020 9818882925
32 Bristol Hotel Bristo! Hotel 7/8/2020  122/8/2020 9717396534
L £33 Crown Plaza Hote! Crown Plaza Hotel
* @ Doﬁﬁl?"fireazﬁaﬁ ) Double Trea Hotel 11/8/2020 _[26/8/2020 813040994391
: Fortune Hotel Tortune Hotel 7/9/2020 95104R8068
26 Hatel Citrus Hotel Clirus ]
37 |iutel Patazzo el palane . |75/8;0%_1473/2020 5711878595
38 - |iistotel, -~/ Tl Woten L Jamiean Tzajejzozo 1 |9999415226
30 llemonTreetiotel1 T T et s R0 a0 | 1oicesass
& 40 Lemon Troe Hotel 2 Lemon Tree Hotrl 2 7/8/202C _ [22/8/2070 oLt 1GR549YS

o b it S
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Park Plarn Hotel,

Park Plaza Hotel |25/872000 |97/ 2020 441 9711009916
42 The Le Meridian Pullman The Le Meridian Pullman 9/16/2020 |[9/30/2020
Hotet Hotel
43 [The Leela Ambiencr The Leela Ambience 25/1/2020 |11%/2020 | 01244771234
14 |The Westin Hotel The Westin Hotel 6/8/2020 |218,2020 8826392270
45 ¢ |Alchemist Hospital Alchemist Hospital
145 Max Hospital Max Hospital 7/8/2020  122/8/2010 9634676264 %
47 Paras Hospital Paras Hospital 7/8/2020 22/R/2020 8376804818 A
48 ABW Tower ABW Tower 6/8/2020 21/8/2020 9540098115 X
S ER Adhurmk apartments, Adhumk apartments, 5/8/2020 20/8/2020 9953153720
W) Aptim apartments Agrim apartiments 0
u1 Amtnence sband Apartment  [Amtuence 1sland Apartment |5/8/2020 20/8/2020 0124-4369950
5 Anand rokaten Anand nikatgn 9773819985
153 Central Park Central Park 7/8/2020  |22/8/2020 8287102520 Yy3 -1
54 Centrum Plaza Centrum Plaza 17/08/2020 131/08/2020 0124 4241621
55 Dell Office 43 Cell Office 43 9/9/2020 5654128820
56 Delta Square Delta Square 12/8/2020 . |27/8/2020 0124:4198001. ~ " |Challan on 28/08/20°.+. .*~
57 Devender Vihat Devender Vihar 5/8/2020 20/8/2020 9210908037
58 DLF Aralias DLF Aralias 11/8/2020 |26/8/2020 8929811513 {——T
«[59 . |DLF Belvedere Park . DLF Beivedere Park 1/8/2020 16/8/2020Q 9625039214
60 DLF Belvedere Tower OLF Belvedere Tower 1/8/2020 16/8/2020 9525039214
~[61 . |DLF Beverly Park 2 DLF Beverly Park 2 6/8/2020 21/8/2020 0124 4011757
62 DLF Center Court DLF Center Court 10/8/2020 ]25/8/2020 8527366072
63 - |DLF Corporate Park DLF Carporate Park 1/8/2020 15/8/2020 8010236022
64 DLF Crest DLF Crest 9/9/2020 9899318882
65 , |DLF Cyber City All Bulldings |DLF Cyber City All Buitdings
66 - |DLF Golf & Country Club  |DLF Golf & Country Club__|8/9/2020 9599848277
{'67 . |oLF Hamilten Court - ~IDLF Hamilton Court’ 4/8/2020  |19/8/2020 0124-2385436
68 - |DLF Hamilton Court  —— {DLF Hamilton Court 4/8/2020 19/8/2020 0124-2385437
69 * |DUFIT Park DLF IT Park ‘ ]
"3’.—2 - {OLF Magnolias OLF Maggollas 11/8/2020 126/8/2020 9313762390
174 DLF Qakwood Estate DLF Oakwood Estate
=72 DLF Park Place DLF Park Place 8/8/2020 23/8/2020 9R18464475
73 = {DLF Pinnacle DLF Pinnacle . K
72+ |OLF Princeton Estate - |DLF Princeton Estate ~ NOT | Uomostpli " [
- |79 OLF the Bellalre DLF the Bellaire (
76 DLF Windsor Court DLF Windsor Court
.77 D1F World Tech Park DLF World Tech Park 4/8/2020 19/8/2020 8929545464
78 Frnaar MGF Business Park - |Emaar MGF Business Park .
179 Emaat the Palm Springs == |Emaar the Palm Springs _
- 180 Essel Towers Essel Towers: 4/8/2020. :;119/8/2020 9654128022 - Challan on 26/118/2020
181 |Garden Cstate - |GardenEstate  ~ 1/8/2020  |15/8/2020 0124-406 1802 . g
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:%H... §%‘:E_._|!:f:?f_fﬂh, Genpart Ofice, 10/8/2020_ |25/8/2020 9711251660 T Dus 1
bk et Gulen rees) W BI[00 | 15/872020 RGHGRELY ]
111 - JHamilton, Regency Park T |Hamilton, Regancy Park 7 |4/B/2020  |19/8/2020 " [7210998424
i reiage Cny Herltage City 4/8/2020  [19/8/2020 9910484734 chaflan 5000026-08-2020
_;'h . Hprrnn.ae(- Hermitape 4/"3/302(] 1978/ 1020 625150092 - — " ‘
BRI TIPS apartments VS apariments 5R12020 20/8/2020 77039005586 ‘
RA . |iffen Tokio Iffeo Tokio 25/8/2020  |9/9/2020 9910045304
r189 - lireo Grand Socety treo Grand Society F Lompeb g - ‘
K+ talvayu Vihar Towers Jatvayu Vihar Towers 5/8/2020  |20/8/2020 8442115228 Challan on 24/08/2020 ‘
- 191+ leevan tara Jeevan tara - ‘
92 - |IMID Empire Square IMD Empire Square 24/08/2020 |8/3/2020 9813779247 7
91 - |IMDRegendPtaza ppendplaza  |7/9/2020 [<ok | - |6766321683 J
%4 Ikanchanjunga Kanchaniunga 5/8/2020 20/8/2020 9971698767 —
=los . lxaranwe Karanvir 31/07{2020 |15/8/2020 9311103005/9891761878 Tl
96 Mahindra Lumiare Mahindra Lumiare o ' 1—
§7 -« |Matry apartments Maitry apartments 8/9/2020 989135498 {
98 [MGF villas MGF Vilias 4/8/2020  |19/8/2020
99 . lOcus Techno polls - Qcus Techno polis 9/9/2020 e ) 856029337
100 1Orchid Conter o~ “|Orchid Centst >~ [17/08/2020 [31/08/2020 |~ -~ |931008815
101 ° |Orchid Garden X Orchid Garden
102 * lOrchid Global Busindss Park [Orchid Global Business Park !
103 G z T a7 At A A e 8448306453, {
104 ParkCentra " sioifParkCentra - |26/07/2020 197872020 | 0124 4205758 i :
105 * [Parsavaath Bxotica Parsavnath Exotica 17/08/2020 |31/08/2020 9999359308 TS 1 .‘
106 - }#iB gharonda P18 gharonda 8/9/2020 9818587565 ;‘
107 - {Platinum Tower Platinum Tower }
108 .'lPower Grid © U Ipower Geld T ’ 0124 2822011
109 - |privadarshani Privadarshani
110 .|PWQ Apartment PWO Apartment 9999791846
171 . |Rall Vihar rtemmnseee | RAM Vibia 5/8/2020 20/8/2020 9650134570 ‘
112 ,.|REC Headquarters REC Headguarters 8287331433 1[
D T e [RFES e |15 33020 S0 sa11106010
)Z.-'m"- Sanskritia - - Sanskritla: 2 ) o/ L T 95550924897 .
‘1115 '+ |sheeba apartments Sheeba apartments ajafa020  [19/8/2020 - o [oo11185000 | |
Ye{116 - [Shei kripalu ji Shri kripalu i 31/07/2020 |14/8/2020 9015328140 K
117 .* [Siddhartha apartments Siddhartha apartments 5/8/2020 20/8/2020 99582292?1 ST B
w128 [Suffon vihar ____ Sufjan vihar 7/9/2020 ) jarasuave (OMN !
11y " sunGity . ' 5'-'“Q!1ahd "r ' o " ' |
. ity Business Tower Suricity Sushess Tower 1 s . -
B 77 T TN . U T | CELTT AR S — |
- 122_-{Technetratapartments . chhlmm“pmmm f’,gﬁﬂfﬂ 20/8/2020 9911188457 iw CLHsRarr -
a3 ow B liens Thelbons Wfdfdleu .- [
114 Ve Mastargiece "~ ihaMasterpiece 10/3/2020 125/8/2020 230597407 Bl s




443

125  |The officer weltare The officer welfare -
CHEALATON arganiration
126 [The Ohve beip " he Otve neight . S S 6 |5/8/2020 [20/8/2020 9999500938 (=]
127 The Parkview - The Parkview  S- 5§ 5/8/2020 20/8/2020 8826570987 =
128 |The Retreat ~——-————|The Retreat 4/8/2020 19/8/2020 8570835201
129  [Time Towers Time Towers 4/8/2020  ]19/8/2020 0124-4232629 POSINES S PakK,
130 |Unitech the Palm == {unitech the Palm 9/9/2020 7428240889 Compe ¢ Aol =1
131 Uniworld City . == |iSniworld City U}WJ‘A”f 0124 4227909 They haJe already redeived
: notice on date 15/01/2020
so they didn't accept the
natice on 25/07/2020
132 Uriworld Spa East . —— |Uniwerld Spa East 25/7/2020 [10/8/2020 8130295605 S
133 {Unworld Spawast ~ - Uniworld Sph wast .}25/7/2020 [16/8/202C 8130295605 [
134  |Varun apartments ==—-——"1varun apartments 31/07/2020 {14/8/2020 ---] - -~=(9911186453 ¢ _(IMPOSIT NG :
135 |vatika City Point ' {vatika City Point 7/9/2020 19990422299 R0 e -
136  {Vatika Tower , ) Vatika Tower le/8/2020 18957269064 . ... |they already have compost
| 2 lant. BNER
137 Wictory Valley View - |Victory Valley View . . - - A
138 =+Garden Estate Sector 24 Garden Estate Sector 24 1/8/2020 16/8/2020 0124 4061802 —-—-%—"f .
139 |DLF Belvedere Tow'e’r_ Sector |DLF Belvedere Tower Sector |1/8/2020 16/8/2020 9625039214 i
24 . 24 .
140 |’ Leel@Amblence SectorE{ The Leela Amblence Sector  |26/7/2020  |11/8/2020 0124 4771234 e
254 254 | ErHoTCW

141 Saraswati Kunj Saciety Kendriya Vihar . 9582220496 [Chaltan on 16/10/2020 |
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BWG Notice issued details Zone -3

sr, Name of RWA Address Notice Date Challan to be issued Receiver name Mobile no. Reply

Ne. date

1 Aardee Mall Aardee Mall 9811837071

2 Central Arcade Central Arcade 0124-4256566

3 Central Plaza Mall Central Plaza Mall 6/8/2020 21/8/2020 0124-4010001

4 DLF Beverly park-1 DLF Beverly park-1 6/8/2020 21/8/2020 0124-4011757 Challan on 27/08/2020

5 DLF City Center Mall | DLF City Center Mall 9811094514

6 DLF City Club DLF City Club 1/8/2020 16/8/2020 9958171580

7 DLF City Club DLF City Club 1/8/2020 16/8/2020 9958171580

8 DLF Cross Point Mall | DLF Cross Point Mall 4/8/2020 19/8/2020 0124-4272359

9 DLF Grand Mall DLF Grand Mall 9718649165

10 DLF Star Tower DLF Star Tower B/8/2020 23/8/2020 8778707207

11 DT City Center Mall DT City Center Mall 9811094514

12 OT Mall DT Mall 6/8/2020 21/8/2020 9990323158

13 Global foyer Global foyer 6/8/2020 21/8/2020 9990453047

14 Gurgaon Central Gurgaon Central Malt 6/8/2020 21/8/2020 8851528351
Mall

15 HUDA Gymkhana HUDA Gymkhana Club 25/8/2020 Due date 5650435127
Club

16 IMD Regend Square | JMD Regend Square 24/8/2020 8/9/2020 9811779247

17 21/8/2020 5/9/2020 7503630023

18 Kingdom of Dreams Kingdom of Dreams

19 MGF Mega city Mall [ MGF Mega city Mall 9910208297

20 MGF Megapolis MGF Megapolis Mall 4/8/2020 19/8/2020 9015192403
Mall

21 MGF Metropolitan MGF Metropolitan Mall 7/5/2020 9871449911
Mall

22 MGF Plaza Mall MGF Plaza Mall 25/8/2020 9/9/2020 8384847484

23 One Horizon Center | One Horizon Center 10/8/2020 25/8/2020 9910695449

24 Sahara Grace Sahara Grace 6/8/2020 21/8/2020 9971915606

25 Sahara Mall Sahara Mall 6/8/2020 21/8/2G20 0124-4304900

26 Senior Mall Senior Mall

27 Super Mart 1 &2 Super Mart 1 &2 4/8/2020 19/8/2020 9871344423

28 The Ambience Mall The Ambience Mall

29 Two Horizon center | Two Horizon center 10/8/2020 25/8/2020 9958120716

30 Vatika First india Vatika First india place 11/8/2020 26/8/2020 8826897255
place

31 Vipul Agora Vipul Agora 6/8/2020 21/8/2020 9818882925

32 Bristo} Hotel Bristol Hotel 7/8/2020 22/8/2020 59717396534

33 Crown plaza hotel Crown plaza hotel ~

34 Double tree hotel Doubile tree hotel 11/8/2020 26/8/2020 ] 8130409993

35 Fortune hotel Fortune hotel 7/9/2020 9910488068
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36 Hotel citrus Hotel citrus
37 Hotel palazzo Hotel palazzo 25/8/2020 9/9/2020 9711878595
38 IBIS Hotel 1BIS Hotel 8/8/2020 23/8/2020 9999915226
39 Lemon Tree hotel 1 Lemon Tree hotel 1 7/8/2020 22/8/2020 7011685495
a0 Lernon Tree hotel 2 Lemon Tree hotel 2 7/8/2020 22/8/2020 7011685495
q1 Park Plaza hotel Park Plaza hotel 25/8/2020 9/9/2020 9711009916
a7 The Le Meridian The Le Meridian Pullman Hotel 9/16/2020 9/30/2020
Pullman Hote!
43 The Leela Ambience | The Leela Ambience 26/7/2020 11/8/2020 0124-4771234
44 The Westin Hotel The Westin Hotel 6/8/2020 21/8/2020 8826392270
45 Alchemist Hospital Alchemist Hospital
46 Max Hospital Max Hospital 7/8/2020 22/8/2020 9634676264
47 Paras Hospital Paras Hospital 7/8/2020 22/8/2020 8376804818
48 ABW Tower ABW Tower 6/8/2020 21/8/2020 9540098115
49 Adhunik Adhunik Apartments 5/8/2020 20/8/2020 9953153720
Apartments
50 Agrim apartments Agrim apartments
51 Ambience island Ambience island Apartment 5/8/2020 20/8/2020 0124-4369950
Apartment
52 Anand nikaten Anand nikaten 9773819985
53 Centrum plaza Centrum plaza 7/8/2020 22/8/2320 5287102520
54 Centrum Plaza Centrum Plaza 17/8/2020 31/8/2020 0124-4241621
55 Dell Office 43 Dell Office 43 9/9/2020 9654128820
56 Delta Square Delta Square 12/8/2020 27/8/2020 0124-4198001 Challan on 28.08.2020
57 Devender Vihar Devender Vihar 5/8/2020 20/8/2020 9210908037
58 DLF Aralias DLF Aralias 11/8/2020 26/8/2020 8929811513
59 DLF Belvedere Park DLF Belvedere Park 1/8/2020 16/8/2020 9625039214
60 DLF Belvedere DLF Belvedere Tower 1/8/2020 16/8/2020 9525039214
Tower
61 DLF Beverly Park 2 DLF Beverly Park 2 6/8/2020 21/8/2020 0124-4011757
62 DiF Center Court DLF Center Court 10/8/2020 25/8/2020 8527366072
63 OLF Corporate park DLF Corporate park 1/8/2020 15/8/2020 8010236022
64 DLF Crest DLF Crest 9/5/2020 9895318882
65 DLF Cyber City All DLF Cyber City All Buildings
Buildings
660 DLF Golf & Country DLF Golf & Country Club 8/9/2020 9599848277
Club
67 DLF Hamilten Court DLF Hamilton Court 4/08/2020 19/8/2020 0124-2385436
68 DLF Hamilton Court DLF Hamilton Court 4/8/2020 19/8/2020 0124-2385437
69 DLF IT Park DLF IT Park
70 DLF Magnolias DLF Magnolias 11/8/2020 26/8/2020 9313762390
71 DLF Oakwood Estate | DLF Oakwood Estate
72 DLF Park Place DLF Park Place 8/8/2020 23/8/2020 9818464475
73 DLF Pinnacle DLF Pinnacle
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74 DLF Princeton DLF Princeton Estate
Estate
75 DLF the Bellaire DLF the Bellaire
756 DLF Windsor Court DLF Windsor Court
77 DLF World Tech DLF World Tech Park 4/8/2020 19/8/2020 8929545464
Park
78 Emaar MGF Emaar MGF Business Park
Business Park
79 Emaar the palm Emaar the palm Springs
Springs
80 Essel Towers Essel Towers 4/8/2020 19/8/2020 9654128022 Challan 26.08.2020
Bl Garden Estate Garden Estate 1/8/2020 15/8/2020 0124-4061802
B2 Genpact office Genpact office 10/8/2020 25/8/2020 9711251660
83 Golden crest Golden crest 31/7/2020 15/8/2020 9899955692
Ba Hamilton regency Hamilton regency park2 4/8/2020 19/8/2020 7210998424
park2
85 Heritage city Heritage city 4/8/2020 19/8/2020 9910484734 Challan on
5000026/8/2020
86 Hermitage Hermitage 4/8/2020 19/8/2020 77039005586
87 IFS apartments IFS apartments 5/8/2020 20/8/2020 9910045304
88 Iffco tokio Iffco tokio 25/8/2020 9/8/2020
B9 Ireo grand society Ireo grand society 8448115228
90 Jalvayu vihar towers | Jalvayu vihar towers 5/8/2020 20/8/2020 Chailan on 24/8/2020
91 leevan tara Jeevan tara 9811779247
92 JMD empire square IMD empire square 24/8/2020 8/9/2020 8766321683
93 JMD regend plaza JMD regend plaza 7/9/2020 8766321683
94 Kanchanjunga Kanchanjunga 5/8/2020 20/8/2020 9971698767
95 Karanvir Karanvir 31/7/2020 15/8/2020 9311103005/
9891761787
96 Mahindra lumiare Mahindra lumiare
97 Maitry apartments Maitry apartments 8/5/2020 9891735498
98 MGF villas MGF viilas 4/8/2020 15/8/2020
99 Ocus techno polis Ocus techno polis 9/9/2020 956029337
100 Qrchid center Orchid center 17/8/2020 31/8/2020 931008815
101 Orchid garden Orchid garden
102 Orchid global Orchid global business park
business park
103 Paras twin tower Paras twin tower B448306453 Challan on 14/15/2020
104 Park centra Park centra 26/7/2020 9/8/2020 01244205758
105 Parsavnath exotica Parsavnath exotica 17/8/2020 9999355308
106 Pib gharonda Pib gharonda 8/9/2020 9818587565
107 Platinum tower Platinum tower
108 Power grid Power grid 01242822011
109 Priyadarshani Priyadarshani
110 PWO apartment PWQO apartment 9553791846
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111 Rail vihar Rail vihar 5/8/2020 20/8/2020 9650134570
112 REC headquarters REC headquarters 8287331433
113 RITES limited RITES limited 25/8/2020 9/9/2020 9811106010
114 Sanskritia Sanskritia 8/9/2020 9555924397
115 Sheeba apartments Sheeba apartments 4/8/2020 19/8/2020 9911195000
1i6 Shri Kripalu ji Shri Kripalu ji 31/7/2020 14/8/2020 9015328140
117 Siddhartha Siddhartha apartments 5/8/2020 20/8/2020 9958229251
apartments
12& | Sujjan vihar Sujjan vihar 7/9/2020 8743893976
119 Sun city Sun city
120 Suncity business Suncity business tower
tower
121 Surya cghs Surya cghs 10/8/2020 25/8/2020 01244260459
122 Technocrat Technocrat apartments 8/9/2020 9953320500
apartments
123 The lions The lions 5/8/2020 20/8/2020 9911188852
124 The masterpiece The masterpiece 10/8/2020 25/8/2020 B090597402
125 The officer welfare The officer welfare organization
organization
126 The olive height The olive height 5/8/2020 20/8/2020 9999500938
127 The Parkview The Parkview 5/8/2020 20/8/2020 B826570987
128 The retreat The retreat 4/8/2020 19/8/2020 8570835201
129 Time towers Time tawers 4/8/2020 19/8/2020 01244232629
130 Unitech the palm Unitech the palm 9/8/2020 7428240889
131 Uniworld city Uniworld city 01244227509 They have already
received notice on dated
15/1/2020 so they did'n
accept the notice on
25/7/2020
132 Uniworld spa east Uniworld spa east 25/7/2020 10/8/2020 8130295605
133 Uniworld spa wast Uniworld spa wast 25/7/2020 10/8/2020 8130295605
134 Varun apartments Varun apartments 31/7/2020 14/8/2020 9911186453
135 Vatika city point Vatika city point 7/8/2020 9990422299
136 Vatika tower Vatika tower 9/8/2020 8957269064 They already have
compost plant
137 Victory valley view Victory valley view
138 Garden estate Garden estate sector 24 1/8/2020 16/8/2020 01244061802
sector 24
1359 DLF eivedere tower DLF eivedere tower sector 24 1/8/2020 16/8/2020 9625039214
sector 24
140 The Leela ambience The Leela ambience sector 26/7/2020 11/8/2020 01244771234
sector

141 Saraswati Kunj Society

Kendriya Vihar

T T.¢.

Wi

958220496 Challan on 16/10/2020
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R L
B Status of Bulk waste Generators Compliance in Zone ill ’
Status of Onsite
Ward s:t::lsc: f Status of Chall comtpo:t:i:g llf . If onsite com ne
Serial no | Name and Address of BWG's Category of BWG a‘an sta please started is it verified by
No. Issued issued {Yes/No} mentioned expected MCG Staff (Yes/No)
{Yes/No) date of operational
| {Yes/No}
! Parash Nath Exotica DLF
) \/ Phase -5, Sector 53, Residential 32 Yes no: Composting yes
Gurugram,
[ La Laguni Apartment DLF - ‘
2 - L
\/‘ Phase-5, Sector 54 Gurugram,| ¢ Residential 32 Yes Né Composting yes
- \3/' I}elvedere Towze r_DFL City Ph- Residental 34 CYas ¢ =~ No# - Composting | yes
4 " Vigyan vihar Sec.56 Residential 30 Yes Chaltan Issued - ' no
5 .- Park view SecS6:- Residential 30 Yes % Challan Issued. no
3 “THEW »1 ¢ Residential 30 Yes no no
7. o e -2 L8 Residential 30 no no
T4 Mongliys Soclety Resldential 32% | Yes no Composting . yes
5 % D"FE"WF;"""D';”?” Lu55; Resldentigl 32| Yes | Challanissued « ) no b
- F Phase e #
10 Princeton Estate DLF P S'K‘FWRasldendal - 32’ Yes ¥ Challan Issued» no no 8
Sector-53 i : < :
11 ‘Carlmn a‘::’g Phase-5, . Residentfal 32 b Yes ¥ Challan Issued, no no P
12 #-Trinily Towers Rd -« . Residential - © 32" Yes Challan Issued. no no
13 | OpkwoodEstate, DLFPhase 2.1 posidential 32° | ves no Composting A
Sector 25
14 MGF Villas DLI;:hase 2, Sectog Residential 32% Yes no s Composting | s no
e TR idential i ... 31 2V TP chatn ssied” | SR mgaERY N
17 [.RalVillas GH *;';t nO.Z Sectar. |.. . pécfdantial.. at | ves | 'chatanisuedt | g ino v s .
2 -Graen Homes GH Plot no.4@< e np&f&éﬁﬂ';i’“ 31 Yes ' [F Chaitan Issued e QO
N Sector 52 s * ] [
19 | Ve Grand CGHSGHPIGLNO. B -.o: pogidential | 31 | ves -| Chattanissued | %o .m0 *
R Sector 52 .

M
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e

-
rm Mihir Society 6;21 Plot no.Sector | oo dential 31 ves [ff Chattan issued ne .
T
n Adhunik Apartment GH Plot Residential 11 Yoo Challan issued no e
no 8, Sector 52 L ]
g3 | Vikasfial Height GH Plot no 10, Residential 31 Yes | Chaltan Issued no D
Sector 52 . z ———]
r 13 Awviation Heights GH Plot No. 13 Residential 31 Yes ne Composting __fj________.
24 Karnveer GH P':; no. 13, Sector Residential 31 Yes { Challan 1ssued ne
g5 | SkviarkGH P";‘;"' 14, Sectar Residential 31 Yes ' Challan issued no
26 Skyland sec 52 + Residential 31 .« Challan Issueg no
L, | Stikripaiuli GH Plot No. 33 Residential 10 Yes | -Chaltan issued no
Sec.56
i Emerad Green GH Plot ne. 20, .
. ’ o
28 Sector 52 Residental E | Yes (Lhallan lssued n
29 Double Tree By Hilton Sector 56 Residential 30 Yes Challan Issued. no
Golf Course
> Jpe Grand ‘fﬁ“‘" 58 Golf Residential 30 Yes no
31 18IS Hotel Golf Course Road Residential 32, Yes w Challan issued -
® 32 Devender Vihar Sector 56 Residential 30 Yes no
- a3 Rail Vihar Sector 56 Gurugram Residential 30 Yes LChaIIan Issued
34 - HAEQ uptown sec 58 Residential 30 Yes No
35 Caniral park-1, Sector 4243 Residential 32~ Yes No
36 parsvnath Exofica sec 43 Residential 34 Yes No
= 7 _Safpan Vmar sec 43 Residential 34 Yes No
W38 | T _Herkagaoky Residential M Yes No
wt , 30 o= DLE Joon 1 A}~  Residenual 34 Yes No
Bi 40 |. .MGE Metropolitan mg road Residential 34 Yes No
41 Tarika Soclety sec 43 Residential 34 Yes No
A 42 ) o 43 Residential 34 Yas Chatan issued: 4
" 3 " Surya CGHD Ltd, sec 43 - Residential 34 Yes Challan [ssued «§- -
44 Gurugrem sogiety sec 56 Restdential 30 Yes wChallan issued*
45 Gracious Tower sec 56 Residential 30 Yes oChallan issued *
26 fConnolsseur Twim Towe rsec 43{ Residential 32 Yes no
QA? Jmevan tara CGHS Itd, sec 43 Residental 3;. Yes no
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[ U —— -
}" Two Horizon Centre, Golf
" _CourseRoad _ |

Z .;?8 R VIdya"Enciave seC 56 - Residential 36 & Challan Issued - no
.t Wellington Estate sec 53 Rescdentigl 32 . Yes "o Composling = ves
H\}y/‘ Vipu! Belmonte golf course road Residential 2. Yes Challan Issued - Composting .- yes
.= V‘ The Summit Golf Course road Residential 32- Yes | Challan Issued Composting yes
L\g"’f IVY Apartment Sec 28 Residential 34 Yes Ne Composting yes

\/"3‘ Richmond Park DLF Phase-lv, R .

- Sec-43 Residential 32 - Yas No Composting . yes
__g,)/' Harmilton Couct dIf phase 4 Residential - 32- | ves No Composting yes
.-.._',’.Sl- L Swarn Villa see 56 ’_’.'l o | -Resldential - .30 | Yes ° ¥ Chalan Issued é@' : R yes £
i1 DLF H-Block DLF Phase-] ; Residential 34 Yes No Composting yes

\/ Pragati CGHS Sushant Lok-l, , o

it Sec-55 Residential 32~ Yes No - Composting |, ves
Regent House DLF Phase-iv, R . .
“_\_)5" Sec-43 estdential 32 Yes No Lomposting , yes
. Regency Park-2 DLF Phase-v, Residential 34 Yes No c ]
_\_}/' Sector 27 omposting « yes
Sahara Grace Chakkarpur, Sec-

\/ﬁﬂ/' e 28 " ¢ Residential 34 Yes: No - Composting yes '
—h‘:’;)f' Hex tax Communesec-43 Residential - 32, Yes No Composting 1 yes
Mo hez  -Tia Lagune golf course road Residential ! 32- Yes No Compasting , yes
3 A5 | verandas golf course road Residential 32 Yes No Composting - yes
1T k4 Gilver Oaks Apartment . Residendal - 34 Yes No _Composting * yes
@ . N TREC Grand Arch sec 58 Residential 30 Yes No Composting - yes
o ok |_ DLF Ridgewood Estate Residential 34 Yes No Composting + ves

c7 Labourniurm ISokCIety sushant Residential 34 Yes No Composting, « yes
ok Rail vihar apartmegts Residential 30 Yes <& No Qompustlng ) yes
e CREV(EeE5T Residential . 30 Yas - |- Challan Issued= | i Ra
Residem*- o 30 Yas afh_allan Issued =
Commercial 34 Yes | Challan lssued.
Commercial 34 Yes No 3
Commercial 34 Yes - No: e - " yes
Commercial 32, Yes Challan lssued » W
- i i Tawer , Sec-
25 Unitech Slgnatzt;re awer , Sec Commercial 2 Yos o Composting yos
Crmmercial 327 | Yes no Composting ves

450



451

One Horizoh Centre, Harizan

“/71’ Colony, Sector 43 Commercial 34 Yes na Composting, ve
L Queen PIaEaSS;t:::::; Lok Phase Commercial 34 Yes no o
= 79 Punjabi by nature sec29 Commercial 34 Yes |IChallan Issued T~ no
4 80 Molecule sec 29 Commercial 34 Yes | Chaltanlssued 1 no
81 4= Uniworld City Commercial 32, Yes No “Compdsting « yes
a2 Near Signature Tower Commercial 32, Yes No Composting_ * yes
93 Uniworld City Commereial 32 Yes No Composting yes
84 Palm Unltezzﬁ:r Huda City Commercial 34 Yes - Ne Composting . yes
b 788 | ABW Tower MG road. . Commercial 34 Yes | Challan Issued” . no
86 " ESSEL Tower mg read i Commercial 34 Yes | tchallan Issued.~ no
87 Supermat 1 Commerclal 34 Yes * Challan issued no
1 88 Ambience Mall Commercial{tvalt) 34 Yes | iNo Composting - yes
39 Gold Soke Mall Sec-43 Commercial{Mall) 34 Yog No Y no
[ 90 The Bristol Hotel Central Mall Commercial{Mall) 34 Yes No no
Sector 25 Gurugram
51 DLE City: Center M.G Road. Commercial{Mail) 34 Yes ¥Challan Issued Composting - ves
93 i Satiard Mall > Commercial{Mall} 34 Yes Chalian Issued no
93 £ olian Commerdal{Mall) 34 “Challan Issued. no
94 E‘BiGRMegatinaM Commercial{Mall) 34 Yes |+ Challan Issued | no
1 s Global Fayer Mall { Subhash)| Commercial{Mal 32, Yes |  Challan issued. no
96 Ramesh [Star Mall) Commercial{Mall). 34 Yes no “Composting yes
7 The Ardee City Mall Commercial{Matl) 31 Yes no .- Composting * yes
— 93 Grand Mail Commercial{mall) 34 Yes Challan Issued I A T v
| 99" . DLF South Point Malt _—1~ Commercial{Mafl] 34 Yes "m0 Composting yes !
'y 100 OLF Mega Mall - Commercial{Mall) 32 Yes «Lhallan Issued—~| , no -
101 Galleria Markw: CommercialiMarkst) | 34 Yes ‘Chaltan Issued—~ no
102 Hunter velly se¢ 29 commercial 34 Yes Challan 1ssued.. no
103 Ramada Hotel Sec-44 Commercial{Hotel) 32, Yes “Challan Issued ng
104 Clarens Hotel Sector 29 Commercial{Hotel) 34 Yes no no
105 Courtyard Marriott Hotel Commercial(Hotel) 34 mGhallan Issued~: no
106 Dia park premium Sec 29 Commerciai(Hotel) 34 Yes sChallan Issued, no
107 Tajcity center Sector 29 | ¢ ercialoten | 34 Yes no no
Gurugram
108 Le Maridian Arjangarh Commercial(Hotel) 34 Yes no no
Crown Plaza Sector 29« { Commercial(Hotel} 34 Yes no ., Composting, ver
BB 5 Commercial{Hotel) 34 §Challan lssueg-” no
Qutud Plaza Commercial 32 . Yes no no
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ent)

112 Central Blue stone sec 29 Commer;z:l}(llestaur 34 Yes | chatian tssued no
1:3 Plazzio Hotel sec 29 c°‘"‘“e’g::]( Restaurf a0 | ves o o
114 21 Gun salnte sec 29 Oommer:;atl](nesnur 34 Yes &Challan Issued ng
115 Philtse sec 29 “m”:‘;l‘:’](““““f 3 | ves no no
116 Decode the wall of love sec 29 Commer::;l)[llestaur 34 Yes L;hallan tssued no
117 Duty free sec 29 m'fme':;%(m“' 3 | ves | cralanissued ) no
118 Legacy of Sasural sec 29 Ca erec:;at!][Restzur 34 Yes Ehallﬁn Issued no
s Batli sec 29 c°m“‘°“$l)mm“’ 34 Yes | ,Challantssued ) . no
i 120 Boom box sec 29 Commer::::l)(kestaur 34 Yes §C1_1_al_llan Issued , “ no
;{ 121 Di ¥ sec 29 Commer:i[:;(kestaur 34 P Challan issued , no
! W/’ - Lemon TrediPremier, City | Commercial(Restaur | ., Yes no -Composting : * ves
I Center,sec 29 ent)
i AZ/ Lemon Tree Premier 2 sec 29 Commer:;l)(kesﬂur 34 Yes no - Composting yes
i24 Factory sec 2% Commer?;alﬂmesﬂur 34 Yes | jChalian Issued- no
125 The Agent [acks sec 29 Commer:li;l](nem 34 Yes no no
126 The Pause Sector 29 Commer::;(nemur 34 Yes no t
127 Thikaana sec 29 Cammer;;l}(kesnur u Yes . no | no
128 BIKANERVALAsec29 | Commercial(Restaur | o0 | yos | Yechattan issued/| no
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128 guiab hotels sec 29 Commer:iagl(Restaur 34 Yes no no
Il
130 Seasonals taste sec 29 Commerecli'latl){Restaur 34 Yes no no
131 My Bars Headqaurter sec 29 Commer:iatl}(nesmur 34 Yes 3 Challan Issued -7 no
132 Ministry of Beer sec 29 Commer:ri‘a::ll(nestaur 34 Yes no no
133 Pind Baloochi sec 29 Commerecli;l)(nestaur 34 Yes nao no
133 | Gravity Space Bar Sec 29 mme’::’:'](m““’ 34 | ves no no
135 The wishky Bar ( Xapil) Cdmmer;gm“' 34 Yes | Challan lssued -] no
136 AODAthe Strikersec 29 | Commercial(Restaur | o, |y o b o tesued” “ ho
ent} - i -
137 Sarroor MG Road Connner::;l)(kestaur 34 Yes . Challan lssued no
P
138 Chaayas gler{a market Commer::;]}(]iesmur 34 Yes Challan Issued p no
Sodal
??"3,339 'f . ParasHospltal ! |InfraStructure(Hospi| 32 Yes "o no
. e - - - et s TG - SOdal
467 | | Max Health Care Hospttal |lnfraStructure(Hospi| 32 Yes no no
o lzi]
Social
141 Fortis Hospital InfraSoucture(Hospi| 32 Yes no no
tal) L]
Social
142 | Mayom Hospital InfraStructure{Hospi| 32 Yes no no
tal)
Social
143 G.5.5.5. Gwal Phari{525) InfraStructure(Schoo] 30 No no no
1)
ST Social
144 (5.5.5.5. Chakarpur{2125) InfraStructure(Schoo| 33 No no no
- b
Social
145 Snatan cdharm temple InfraSuructure(templ| 31 No no no
)|
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Status of Bulk waste Generators Compliance in Zone il

Serial Name and Address of BWG's Category of BWG Ward No. | Status of Status of Challan Status of Onsite If onsite
no. Notice Issued | issued (Yes/No) Composting if not yet composting
{Yes/No) started please started is it
mentioned expected verified by MCG
dated of operational Staff (Yes/No)
1 Parash Nath Exotica DLF Phase-5, Sector 53, Residential 32 Yes No Compasting Yes
Gurugram,
2 La Laguni Apartment DLF Phase-5, Sector 54 Residential 32 Yes No Composting Yes
Gurugram,
3 Belvedere Tower DFL City Ph-2 Residential 34 Yes No Composting Yes
4 Vigyan vihar 5ec-56 Residential Yes Challan issued No
5 Park view Sec-56 Residential 30 Yes Challan issued No
6 Hewo -1 Residential 30 Yes No No
7 Hewo -2 Residential 30 Yes No No
8 Mongliya Society Residential 30 Yes No Composting Yes
9 DLF Executive Floors DLF Phase-5 Residential 3z Yes Challan issued No No
10 Princeton Estate DLF Phase-5, Sector-53 Residential 32 Yes Challan issued No No
11 Carlton Estate DLF Phase-5, Sector-53 Residential 32 Yes Challan issued No No
12 Trinity Towers Rd Residential 32 Yes Challan issued No No
13 Oakwood Estate, DLF Phase-2, Sector-25 Residential 32 Yes No Composting No
14 MGF Villas DLF Phase-2, Sector -25 Residential 32 Yes No Composting No
15 Valley View Estate gwal pahadi Residential 30 Yes No No
16 Sushant Estate near kanahi red light Residential 31 Yes Challan issued No
17 Raj Villas GH Plot no.2, Sector-53 Residential 31 Yes Challan issued No
18 Green Homes GH Plot no.4, Residential 31 Yes Challan issued No
19 The Grand CGHS GH Plot No.5, Sector-52 Residential 3 Yes Challan issued No
20 Mihir Society GH Plot no. Sector-52 Residentiat 31 Yes Challan issued No
21 Adhunik Apartment GH Plot no.8, Sector-52 Residential 31 Yes Challan issued No
22 Vikas/Jai Height GH Plot no.10, Sector-52 Residential 31 Yes Challan issued No
23 Aviation Heights GH Plot No. 11 Residential 31 Yes No Composting Yes
24 Karnveer GH Plot no.13, Sector -52 Residential 31 Yes Challan issued No
25 Skylark GH Plot no.14, Sector-52 Residential 31 Yes Challan issued No
26 Skyland sec-52 Residential 31 Yes Challan issued Na
27 Sri Kripalu ji GH Plot No.15 Sec-56 Residential 30 Yes Challan issued No
28 Emerad Green GH Plot no.20, Sector-52 Residential 31 Yes Challan issued No
29 Double Tree By Hilton Sector-56 Golf Course Residential 30 Yes Challan issued No
30 The Grand Areh Sector-58 Golf Course Residential 30 Yes No Composting
31 IBIS Hotel Golf Course Road Residential 32 Yes Challan issued No
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32 Devender Vihar Sector-56 Residential 30 Yes No No

33 Rail Vihar Sector-56 Gurugram Residential 30 Yes Challan issued No

34 IREQ uptown Sec-58 Residential 30 Yes No Composting Yes
35 Central park-1, sector 42/43 Residential 32 Yes No Composting Yes
36 Parsvnath Exotica Sec-43 Residential 34 Yes No Composting Yes
37 Sujjan Vihar Sec-43 Residential 34 Yes No Compaosting Yes
38 Heritage city Residential 34 Yes No Composting Yes
39 DLF Icon Residential 34 Yes No Composting Yes
40 MGF Metropolitan mg road Residential 34 Yes No Composting Yes
41 Tarika Society sec-43 Residential 34 Yes No Composting Yes
42 Sanskriti apartment Sec-43 Residential 34 Yes Challan issued Composting Yes
43 Surya CGHD Ltd. Sec-43 Residential 34 Yes Challan issued Composting Yes
44 Gurugram Society Sec-56 Residential 30 Yes Chalian issued No

45 Gracious Tower Sec-56 Residential 30 Yes Challan issued No

46 Connoisseur Twim Tower Sec-43 Residential 32 Yes No Composting Yes
47 Jeevan tara CGHS ltd. Sec-43 Residential 32 Yes No Composting Yes
48 Vidya Enclave sec-56 Residential 30 Yes No Composting Yes
49 Wellington Estate sec-53 Residential 32 Yes No Composting Yes
50 Vipul Belmonte golf course road Residential 32 Yes Challan issued Composting Yes
51 The Summit Golf Course road Residential 32 Yes Challan issued Composting Yes
52 IVY Apartment Sec-28 Residential 34 Yes No Composting Yes
53 Richmond Park DLF Phase-IV, Sec-43 Residential 32 Yes No Composting Yes
54 Hamilton Court DLF phase-4 Residential 32 Yes No Composting Yes
55 Swarn Villa Sec-56 Residential 30 Yes Challan issued Composting Yes
56 DLF H-Block DLF phase-1 Residential 34 Yes No Compaosting Yes
57 Pragati CGHS Sushant Lok-Il, Sec-55 Residential 32 Yes No Composting Yes
58 Regent House DLF phase-iv, Sec-55 Residential 32 Yes No Composting Yes
59 Regency park-2 DLF Phase-IV, Sector-27 Residential 34 Yes No Composting Yes
60 Sahara Grace Chakkarpur, Sec-28 Residential 34 Yes No Composting Yes
61 Hex tax Commune sec-43 Residential 32 Yes No Composting Yes
62 La Lagune Golf Course road Residential 32 Yes No Composting Yes
63 Verandas golf course road Residential 32 Yes No Composting Yes
64 Silver Qaks Apartment Residential 34 Yes No Composting Yes
65 IREQ Grand Arch Sec-58 Residential 30 Yes No Composting Yes
66 DLF Ridgewood Estate Residential 34 Yes No Composting Yes
67 Labournium Society sushant lok Residential 34 Yes No Composting Yes
68 Rail Vihar Apartment Residential 30 Yes No Composting Yes
69 Royal Residency sec-52 Residential 30 Yes Challan issued No

70 Friends apartment sec-52 Residential 30 Yes Challan issued No
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71 Huda city center Residential 34 Yes Challan issued No

72 Cyber Hub Residential 34 Yes No No

73 Dell Sec-29 Residential 34 Yes No Composting Yes
74 Genpact Golf Course Road Gurugram Residential 32 Yes Challan issued No

75 Unitech Signature Tower, 5 Residential 34 Yes No Composting Yes
76 Two Horizon Centre, Golf Course Road Residential 32 Yes No Composting Yes
77 One Horizon Centre, Harizan Colony, Sector-43 Commercial 34 Yes Composting Yes
78 Queen Plaza Sushant Lok Phase-1, Sector-43 Commercial 34 Yes No

79 Punjabi by nature sec-29 Commercial 34 Yes Challan issued No

30 Molecule sec-29 Commercial 34 Yes Challan issued No

31 Uniworid City Commercial 32 Yes Composting Yes
82 Near Signature Tower Commercial 32 Yes Composting Yes
83 Uniworld City Commergial 32 Yes Composting Yes
84 Palm Unitech Near Huda City Center Comrnercial 34 Yes Composting Yes
85 ABW Tower MG road Commercial 34 Yes Challan issued No

86 ESSEL Tower mg road Commercial 34 Yes Challan issued No

87 Supermat 1 Commercial 34 Yes Challan issued No

38 Ambience Mall Commercial{Mall) 34 Yes Composting Yes
89 Gold Soke Mall sec-43 Commercial{Mall) 34 Yes No

90 The Bristol Hotel Central Mall Sector 25 Gurugram Commercial{Mall) 34 Yes No

91 OLF City Center MG Road Commercial{Mall) 34 Yes Challan issued Compaosting Yes
92 Sahara Mall Commercial{Mall) 34 Yes Challan issued No

93 MGF Metropolitan Commercial{Mall} 34 Yes Challan issued No

a4 MGF Mega City Mall Commercial{ Mall} 34 Yes Challan issued No

95 Global Foyer Mall (Subhash) Commerciat{Mall} 34 Yes Challan issued No

96 Ramesh (Star Mall} Commercial(Mall} 34 Yes No Composting Yes
97 The Ardee City Mall Commercial{Mall} 34 Yes No Composting Yes
98 Grand Mall Commercial(Mall) 34 Yes Challan issued

99 DLF South Point Mall Commercial{ Mall) 34 Yes No Composting Yes
100 DLF Mega Mall Commercial{Mall) 32 Yes Chalan issued No

101 Galleria Market Commercial{Market) 34 Yes Challan issued No

102 Hunter velly sec-29 Commercial 34 Yes Challan issued No

103 Ramada Hotel sec-44 Commercial{Hotel) 32 Yes Challan issued No

104 Clarens HoteiSector-29 Commercial({Hotel} 34 Yes Ne No

105 Courtyard Marriott Hotel Commercial{Hotel} 34 Challan issued No

106 Dia park premium se¢-29 Commercial{Hotel} 34 Yes Challan issued No

107 Taj city center sector-29 Gurugram Commercial(Hotel) 34 Yes No No

108 Le Maridian Arjangarh Commercial{Hotel) 34 Yes No No

108 Crown plaza sector-29 Commercial{Hotel) 34 Yes No Composting Yes
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110 Park plaza Commercial{Hotel) 34 Challan issued No
111 Qutub plaza Commercial 32 Yes No No
112 Central Blue Stone sec-29 Commercial(Restaurent) | 34 Yes Challan issued No
113 Plazzio Hotel sec-29 Commercial{Restaurent} | 34 Yes No No
114 21 Gun salnte sec-29 Commercial{Restaurent) | 34 Yes Challan issued No
115 Philtse sec-29 Commercial{Restaurent) | 34 Yes No No
116 Decode the wall of love sec-29 Commercial{Restaurent) | 34 Yes Challan issued No
117 Duty free sec-29 Commercial(Restaurent) | 34 Yes Challan issued No
118 Legacy o sasural sec-29 Commercial(Restaurent) | 34 Yes Challan issued No
119 Batli sec-29 Commercial{Restaurent) | 34 Yes Challan issued No
120 Boom box sec-29 Commercial{Restaurent) | 34 Yes Challan issued No
121 Distillery sec-29 Commercial[Restaurent} | 34 Challan issued No
122 Lemon tree premier, city center sec-29 Commercial(Restaurent) | 34 Yes No Composting Yes
123 Lemon tree premier 2 sec¢ -29 Commercial{ Restaurent) | 34 Yes No Compaosting Yes
124 Factory sec-29 Commercial{Restaurent) | 34 Yes Challan issued No
125 The Agent jacks sec-29 Commercial{Restaurent) | 34 Yes No No
126 The Pause sector-29 Commercial{Restaurent} | 34 Yes Ne No
127 Thikaana sec-29 Commercial(Restaurent} | 34 Yes No No
128 Bikanervala se¢-29 Commercial(Restaurent) | 34 Yes Challan issued No
129 Gulab hotels sec-29 Commercial{Restaurent} | 34 Yes No No
130 Seasonals taste sec-29 Commercial(Restaurent} | 34 Yes No No
131 My Bars Headgaurter sec-29 Commercial(Restaurent) | 34 Yes Challan issued No
132 Ministry of Beer sec-29 Commercial(Restaurent) | 34 Yes No No
133 Pind Baloochi sec-29 Commercial{Restaurent) | 34 Yes No No
134 Gravity space bar sec-29 Commercial{Restaurent) | 34 Yes No No
135 The wishky bar {Kapil) Commercial{Restaurent) | 34 Yes Challan issued No
136 ADDA the striker sec-29 Commercial{Restaurent) | 34 Yes Challan issued No
137 Sarroor MG Road Commercial(Restaurent} | 34 Yes Challan issued No
138 Chaayos Galleria market Commercial{Restaurent) | 34 Yes Challan issued No
139 Paras Hospital Infrastructure (Hospital) | 32 Yes No No
140 Max Health Care Hospital Infrastructure {Hospital) | 32 Yes No No
141 Fortis Hospital Infrastructure {Hospital) | 32 Yes No No
142 Mayom Haospital Infrastructure (Hospital) | 32 Yes No No
143 (G.5.5.5. Gwal Phari (525) Infrastructure(School) 30 No No No
144 G.5.5.5. Chakarpur({2125) Infrastructure(Schoot) 33 No No Na
145 Snatan dharm temple Infrastructure(School) 31 No No No

,\
-\
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W Annexure A-2

Regarding the number of registered RWAs in Gurugram, for research work in context of

Waste Generation in the city
5 messages

Zorawar Rana Chandra <zorawar.vrc2015@gmail.com> Fri, 11 Nov 2022 at 13:03
To: jddicgurgaon@gmail.com <jddicgurgaon@gmail.com>

To
District Registrar

Gurgaon

Sub : Regarding the number of registered RWAs in Gurugram, for research work in context of Waste Generation in the
city
Dear sir,

As we had spoken earlier In person, | am seeking information on the number of registered RWAs in Gurugram. | need this
data for the research work | am doing regarding the Waste Generation in the city by gated colonies & condominiums.

Thank u

Best Regards

Vaishali Rana (9899078299)

District Industries Centre Gurugram <jddicgurgaon@gmail.com> Tue, 15 Nov 2022 at 09:47
To: Zorawar Rana Chandra <zorawar.vrc2015@gmail.com>
Dear Madam)/Sir,

It is intimated that there are approximately 1200/- residential society (RWA+Condominium) in District
Gurugram.

With regards,

Joint Director

(Deptt of Industries & Commerce)
District Industries Centre,

IDC, Sector-16,

Gurugram (Haryana)

+91 (124) 2334254, 2322266
www.investharyana.in
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Annexure A-3
Fines on bulk waste generators to be linked to water bills

timesofindia.indiatimes.com/city/gurgaon/fines-on-bulk-waste-generators-to-be-linked-to-water-
bills/articleshow/102786005.cms

TNN / Updated: Aug 17, 2023, 08:15 IST

GURGAON: The Municipal Cororation of Gurgaon (MCG) has decided to link the challans
issued to bulk waste generators (BWGs) flouting waste management norms to their water
bills.

According to officials, while BWGs found violating the Solid Waste Management (SWM)
Rules, 2016, are penalised by the corporation, they often don’t deposit the challan amounts.
The decision has been made to recover the fines, they added.A fine of Rs 25,000 is imposed
on bulk generators for improper waste disposal.

The civic body has also decided to confer awards on the BWGs composting their wet waste
and recycling their dry waste properly as per the SWM Rules.

“The commissioner, in a meeting held recently, directed senior officials to merge the challans
imposed on the defaulting BWGs with the water bills issued to them by GMDA so that they
pay up. It was also decided to give awards to the best performing BWGs,” said MCG
spokesperson SS Rohilla.

MCG has also decided to take stringent action against defaulting bulk generators, officials
said.

In the last two months, MCG has issued 12 challans to bulk waste generators in zone 3 and
six in zone 4.

A majority of the city’s BWGs are located in zones 3 and 4. Around 27 challans were issued
last year.

According to the Solid Waste Management Rules, 2016, a bulk waste generator means and
includes buildings occupied by the central government departments or undertakings, state
government departments or undertakings, local bodies, public sector undertakings or private
companies, hospitals, nursing homes, schools, colleges, universities, other educational
institutions, etc having an average waste generation rate exceeding 100kg per day.

MCG came up with a public notice in 2018, stating that the civic body will consider waste
generators which produce 50kg or more waste every day as BWGs.

There are around 1,200 residential societies, including condominiums, in the city.

According to the norms, BWGs should first segregate their waste into three categories — dry,
wet and domestic hazardous.

The dry recyclable material should be \given to the authorised waste pickers or recyclers,
while the wet waste is to be processed, treated and disposed of through composting or bio-
methanation within the premises.

In February this year, the MCG commissioner had constituted a committee to start an audit
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of BWGs of the entire city. The committee comprised the MCG additional commissioner-1,
additional commissioner-4, additional municipal commissioner, joint commissioner (Swachh
Bharat Mission) and chief engineer.

sOfficials said that they are soon going to start inspections of the existing BWGs to check
their waste disposal practices.

In April, the Centre for Science and Environment (CSE) had said MCG needs to map BWGs
as the numbers currently identified are underestimated. The civic body had identified 614
BWGs — such as gated communities, institutions, hotels and restaurants in an area over
5,000sgm — in the city. Of these, just around 200 — around one-third — are composting wet
waste within their premises, CSE had said in a report.

2/2
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Annexure A-4

Item No.4 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPALBENCH
(By Video Conferencing)

Original Application No. 136/2022
Vivek Kamboj & Ors. Applicants
Versus

Union of India & Ors. Respondents

Date of hearing: 21.02.2022

CORAM: HON’BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER
HON’BLE Dr. AFROZ AHMAD, EXPERT MEMBER

Applicant: Adv. Rahul Choudhary, Adv.
Respondent(s):
ORDER

1. The applicants have filed the present application under Section 14,
15 read with Section 20 of the National Green Tribunal Act, 2010
regarding non-compliance of the provisions of SWM Rules, 2016 with
regard to non-segregation of waste by waste generators and the absence
of in-situ composting. It is submitted that the local authorities have also
failed to ensure compliance of the SWM Rules, 2016 and take necessary
actions against the waste generators. It is further submitted that 2016
Rules mandate by casting a duty upon every waste generators to
segregate wastes and ensure proper disposal. It also puts an obligation
on resident welfare, market association, gated communities, institutions
and hotels to process, treat and dispose biodegradable wastes through
composting or bio-remediation on its own premise to reduce the excess

stress on the landfills. It is further submitted by the applicants that
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there are 28 bulk waste generators identified in Gurugram out of which
26 has been identified by the Swachh Bharat Mission. It is further
submitted that the Swacch Bharat Mission in Municipal Corporation,
Gurugram (hereinafter referred to as "MCG") provided with a list of 26
Bulk Waste Generators who are fervently violating the provisions of the
SWM Rules, 2016 by not segregating wastes and composting bio-
degradable wastes on site. It is further submitted that despite being fully
aware of the non-compliance by the 28 bulk waste generators, notice has
been issued to only three BWGs. However, till date there is no
compliance on the part of the bulk waste generators and also no
necessary action has been taken by the MCG to check the grave
environment degradation. It is further submitted that non-segregation of
waste at source and the absence of in situ composting, is causing
widespread land and water pollution along with increasing the stress on
Bandhwari landfill, which in turn has contaminated groundwater of
nearby S villages namely, Bandhwari, Mandi, Manger, Baliwas and Gwal
Pahari, thereby causing widespread environmental degradation and
health hazards to humans and wildlife.

2. In view of the above grievance the Gurugram Municipal
Corporation is directed to look into the grievance of the applicants and
take appropriate action in accordance with law following due process.

The application stands disposed of.

Brijesh Sethi, JM

Dr. Afroz Ahmad, EM

February 21, 2022
Original Application No. 136/2022
AK & AP
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Annexure A-5

Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Execution Application No. 31/2022
IN
Original Application No. 136/2022
Vivek Kamboj & Ors. Applicant(s)

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 19.10.2022

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Rahul Choudhary, Advocate for Applicant in E.A 31/2022

ORDER

1. This application seeks execution of order dated 21.02.2022 in O.A
No. 136/2022, Vivek Kamboj & Ors. V. Union of India & Ors. By the said
order, the Tribunal considered the grievance against non-compliance of
Solid Waste Management Rules, 2016, at Gurgaon, requiring segregation
and scientific disposal of solid waste. Considering the grievance that bulk
waste generators were not complying with the rules, the Tribunal directed
the Municipal Corporation, Gurgaon to look into the matter and take

remedial action.

2. The Tribunal has also dealt with the larger issue of the compliance
of SWM Rules, 2016 in Gurugram vide order dated 23.09.2022 in O.A No.

172/2021, Poonam Yadav v. M/s Ecogreen energy Puvt. Ltd. & Ors. The
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Tribunal has constituted a monitoring Committee headed by Chairman,
Haryana State PCB and comprising other concerned senior officers and
also required deposit of Rs. 100 crores in a ring fenced account for
compliance measures. In these circumstances, only further order can be
to forward a copy of this order to the Municipal Corporation, Gurgaon to
verify the factual position and if any violation is found, necessary action
may be taken. The applicants are also at liberty to represent their

grievance before the Committee constituted by the Tribunal.

The Application is disposed of.
A copy of this order be forwarded to Commissioner, Municipal

Corporation, Gurugram.

Adarsh Kumar Goel, CP
Sudhir Agarwal, JM

Prof. A. Senthil Vel, EM

October 19, 2022

Execution Application No. 31/2022
IN Original Application No. 136/2022
AB
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F. No.: 6-8/2019/Env. MOST URGENT

To
The Member Secretary,
Haryana Pollution Control Board,
C-11, Sector-6, Panchkula, Haryana-134109
(Email: hspcbms@gmail.com)

Sub.: Compliance of Hon’ble NGT Order in OA 109/2022 dated 23.09.2022 with regard to the to
the non removal of the legacy waste from forest area the landfill dumped at 4 particular
locations mentioned in the OA 109/2022 at the nearby forest areas of Aravallis of Gurugram
and Faridabad Districts and compliance of Hon’ble NGT Order OA 136 /2022 dated 21st Feb
2022 and 19th Oct 2022 — reg.

Sir,

I am directed to enclose a copy of email of Shri Roma Vinayak (petitioner of OA 109 &
136/2022 pending at Hon’ble NGT) dated 18.11.2022 on the subject mentioned above for kind
perusal and action, as appropriate in the matter. A copy of the action taken report/status note may
kindly be provided to this office.

Sincerely,

Enclosed: A/A Signed by Krishan Kishor
Garg

Date: 24-11-2022 12:51:59
DFROK ey
Dy. Director/Scientist ‘C’
Copy to:
1. The Additional Commissioner, MC Gurgaon, C-1, Info city, Sector-34, Gurgaon — 122004.
(Email: mswgurgaon2020@gmail.com; faridabadcluster@gmail.com).
2. Shri Roma Vinayak (Email: roma.vinayak@gmail.com).

AT . 24-25, JFRT-31 qj%i-mrcr-lsomo / Bays No. 24-25, Sector-31 A, Chandigarh-160030
{(W/”f‘el No: 0172-2638061 Fax No: 0172-2638135 Email: ronz.chd-mef(@nic.in
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; e
/7/(“‘\E/Environment Wing IRO Chandigarh

From : Regional Officer MoEF IRO Chandigarh <ronz.chd- Fri, Nov 18, 2022 05:07 PM

mef@nic.in> £3 attachments
Subject : Fwd: Compliance of Hon'ble NGT Order in OA 109 /

2022 dated 23rd September 2022 with regard to the N »K

non removal of the legacy waste from forest area the '

landfill dumped at 4 particular locations mentioned in ¢ %

the OA 109 / 2022 at the nearby forest areas of »

Aravallis of Gurugram and Faridabad Districts and ) qu &

compliance of Hon'ble NGT Order OA 136 / 2022 | %

dated 21st Feb 2022 and 19th Oct 2022 . i 3’\

To : Krishan Kishor Garg <krishankishor.garg@gov.in>
Cc : Environment Wing IRO Chandigarh <eccompliance-

nro@gov.in>
Reply To : Regional Officer MoEF IRO Chandigarh <ronz.chd-
mef@nic.in>
----- Forwarded Message ----- U)\
From: "roma vinayak" <roma.vinayak@gmail.com>
To: "Sanjeev Kaushal, IAS" <cs@hry.nic.in>, "hspcb chairman® \S”f
<hspcb.chairman@gmail.com>, "hspcb ms" <hspcb.ms@gmail.com>, w

snroy87@gmail.com, "Environment Govt of Haryana" <environment@hry.nic.in>,
"DC Gurugram" <dcgrg@hry.nic.in>, "Deputy Commissioner Faridabad”
<dcfbd@hry.nic.in>, "Member Secretary CPCB" <mscb.cpcb@nic.in>, "Ms Leena
Nandan" <secy-moef@nic.in>, "V Rajagopalan Iyer" <vrg.iyer@nic.in>,
"Regional Officer MoEF IRO Chandigarh" <ronz.chd-mef@nic.in>,
kanwarpal666@gmail.com, emharyana@gmail.com

Cc: "Jagdish Chander" <pccf-hry@nic.in>, Pspccf@gmail.com, "Commissioner,
Faridabad Division" <comm.fbd-hry@gov.in>, cmc@mcg.gov.in,
dfogurgaonl@gmail.com, hspcbrogrn@gmail.com, "cf gurgaon”
<cf.gurgaon@gmail.com>, "Sudhir Rajpal" <ceo.gmda@gov.in>,
manioberoi@gmail.com, vivekkamboj@7@gmail.com, "zorawar vrc2015"
<zorawar.vrc2015@gmail.com>, rahulchoudharyy@gmail.com

Sent: Friday, November 18, 2022 4:22:28 PM

Subject: Compliance of Hon'ble NGT Order in OA 109 / 2022 dated 23rd
September 2022 with regard to the non removal of the legacy waste from
forest area the landfill dumped at 4 particular locations mentioned in the
OA 109 / 2022 at the nearby forest areas of Aravallis of Gurugram and
Faridabad Districts and compliance of Hon’ble NGT Order OA 136 / 2022
dated 21st Feb 2022 and 19th Oct 2022 .

05
1. Chief Secretary , Haryana

2. Chairman , HSPCB

VvV VWV VYV VYV VY

3. Additional Chief Secretary Urban Local Bodies
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Dumping of mixed waste yet again in the Aravallis will go against the very
purpose of the constitution of the committee whose primary responsibility
is to halt the continuing damage to the environment and public health .

The committee is hereby requested to store waste by acquiring non forest
land / waste land/ agricultural land .

>> b) The three kilo tumour on the ovary of the female leopard found during
its autopsy, was the first incident of leopard death due to illness (

CANCER / TUMOUR ) in the area , as per news paper article - dated 18th
November 2022 .

https://www.hindustantimes.com/cities/gurug ram-news/wildlife-dept-teams-to-patrol-
aravallis-make-welfare-check-on-animals-101668708869375.html

>> Destruction of wildlife habitat and usage of forests as dumping ground
for all sorts of toxic waste is a dangerous precedence for a catastrophic
future . Once again making the purpose of the committee redundant.

>> 4. The Wild Life Department in its (Annexure 2 ) Letter No 682 MCG
dated 11.8.20 have warned MCG’s concessionaire Ecogreen of

>> a) proceedings under Wildlife Protection Act 1972
>> b) cancelling their NOC for continuous environmental violations .

>> The presence of eight leopards in Asola Bhatti Wildlife Sanctuary was
revealed by Bombay Natural Society and Forest and Wildlife department of
Delhi an indicator of thriving ecosystem as reported by various newspapers
on 9 .10.22 , highlights the importance of Asolla Bhatti to Sariska Tiger
Reserve in Rajasthan. The presence proves the Asola sanctuary does not
stand alone is isolation but is a part of a larger ecological corridor .
The NGT has been monitoring this dumpsite for the last 7 years and each
year there’s been only been an increase in the damages and breaches towards
environment , wildlife and the local community b) As per 2017 census there
were 31 leopards in the Aravallis and currently the estimated numbers have
increased to about 60 . The Wildlife Department has been informed about
leopard spotting near the landfill by the locals.

> OA 136 - NON SEGREATION OF WASET AT SOURCE AND ABSENCE OF INSITU
COMPOSTING.

>

>

> 1.

>

> The grievance of the petitioners in OA 136/2022

> a) Non segregation of waste generated at source thereby violating
SMW2016 .

> b) Non implementation on segregation of waste by the below mentioned bulk
waste generators even after issuance of notices , no necessary action taken
by MCG .

> ¢) Complete absence of in-situ composting of biodegradable waste by these
Bulk Waste Generators .
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>
> The petition was filed regarding inaction of MCG , hon'ble NGT’s Order

* dated 21.02.22 , MCG was directed to look into the grievances of the
petitioners requiring segregation and scientific disposal of solid waste

" and to take remedial action . Non compliance of the direction of the
22nd Feb 2022 Order by MCG even after the lapse of 6 months was followed
by an Execution Application u/s 25 of the NGT Act , the Hon’ble NGT
thereby in its Order dated 19.10. 2022 in OA 136 / 2022 had forwarded a
copy of the Order to Municipal Corporation Gurugram to "verify the factual
position and if any violation is found ,necessary action may be taken "
The applicants here by take the liberty to present the grievance before the
committee as mentioned in the Order , thus praying -
>
>
> PRAYER
>
> I Expeditious Removal of municipal solid waste dumped in the forest as
mentioned in OA 109/ 2022 As per NGT Order dated 23rd Sep 2022 in oa
172/2021 an amount 100 crore is deposited in a ring fenced account with
the HSPCB towards environmental compensation for continual damage to the
environment and public health . Hence , as one of the firstremedial
actions , the tons of toxic waste dumped at the 4 specified locations

needs to be expeditiously removed .

>
>
> II. Take immediate steps for compliance of order dated 22.02.2022 on 0.A
136 of 2022 & Direct the following 26 BWG’s , the respondents of OA 136/
2022 about whom MCG is aware as a few have been served notices but action /
compliance awaited

. RWA Police Lines Gurugram

. RWA Police Lines , Naurangpur , Manesar
Sultanpur National Park Tourist Complex
RWA Rail Vihar sec 15 part 2

Oyster Grand Sec 102

RWA Uppal Southend

RWA Kendriya Vihar

RWA South City 2

RWA Sector 4

. RWA Sector 5

. RWA Sector 7

. RWA Sector 9

. RWA Sector 10

. RWA Sector 1@a

RWA sector 46

. RWA sector 51

. RWA sector 57

. RWA sector 40

. RWA sector 39

. RWA sector 38

. RWA sector 31

. RWA Greenwood City B, C, D, E , F Block
. RWA Sushant Lok

RWA sector 47

RWA Greenwood city A

Woo~NOOWU D WNR

R
N R -

VOV OV OV YV VY VYV VYV VIV IV VYV VY YV VYV VYV Y VYV OV VY VYV VY VY
NNNNNRRRPRRRRBR
PUNRPOOVLURNOU AW

N
i



8008082 /RN Pioneer Park sec 61 469 469

>

> IIT. Direct Municipal Corporation to take action against the waste .
generators / bulk waste generators for miserably failing to segregate waste
at source and compost on site .

>

> IV. Direct Municipal Corporation of Gurugram to impose and recover
environmental compensation from waste generators / bulk waste generators
fir miserably failing to segregate waste at source and compost on site .

>

> V. Direct that responsibility be fixed and action be taken against the
erring officers of the Municipal Corporation g0 Gurugram for non compliance
of the Hon’ble NGT order dated 21.2.2022 and failing to take necessary

action against the violators of ‘the SWM Rules 5 2816,
>

>
>

>> The Joint Committee report as submitted by the Chief Secretary dated
©3.08.2022 in OA 172 /2021 and OA 109/2022 in para 3.3 - Gaps identified is
Execution and operation of the Bandhwari Landfill site :

5

>> 1. “ The major gap identified regarding the non compliance of solid
waste management rules is non segregation of waste by the Waste Generators
. MCG has submitted that the source segregation of solid waste in Gurgaon
and Faridabad is about 10-12%. The daily generated MSW is being dumped
without any processing at Bandhwari Landfill site resulting into increase
in quantity of dumped waste unscientifically. 7

>> The focus of the committee should be on source segregation followed by
collection of waste ,which is fully possible . Instead scarce resources are
put at risk leading to irreparable damage . There are atleast 1200
registered RWA’s in Gurugram . because of utter failure of the
concessionaire Ecogreen to collect segregated waste and treat wet waste
insitu.. it is impossible to recover any resources from contaminated mixed
garbage . f
>> a) Waste reduction via Waste segregation

>> b) Segregated waste collected separately on separate days and in
separate dedicated vehicles

>> ¢) Insitu composting / ward level biomethanation plants

>> d) Waste Recovery promoted not Waste Incineration

>> Humbly praying éxpeditious action
>> Best Regards ,

>> Petitioners Of OA 109 & 136/ 2022
>> Roma Vinayak ( 9999777081 )

>> Vivek Kamboj ( 9811005511 )

>> Vaishali Rana (9899078299 )

>> Annexure No 1
.
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>
> Annexure No 2

470

== CSE report on solid waste dumped in Aravallis, Feb 2022.pdf
2 MB

= CSE report on Bandhwari landfill leachate, Feb 2022.pdf
2 MB
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